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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI

ORIGINAL APPLICATION NO 511 OF 2022

Chandrashekhar Khawade ............ Petitioner
-Versus -

State of Jharkhand & others cesseennnns RESpONdents

REPLY/RESPONSE ON BEHALF OF THE RESPONDENT NO.
03, DISTRICT MAGISTRATE, DEOGHAR

With reference to matter of Chandrashekhar Khawade Vrs. State of
Jharkhand and others (OA No. 511/2022). Hon' ble NGT Passed an
order dated 15.03.2023 wherein District Magistrate, Deoghar has
been impleaded as Respondent No 03 and directed to file a
response within three weeks.
The Hon'ble NGT pleased to constitute a Joint Committee
comprising of State PCB and District Magistrate vide order dated
30.08.2022 to submit factual and action taken report of the factory
in question i.e. SITCO Soap Industry.
In pursuant of the aforesaid order of the Hon'ble NGT District
Magistrate, Deoghar nominated an Executive Magistrate as a
member of the Joint Committee for enquiry of the said project.
Accordingly the Joint Committee enquired the matter and
submitted its report vide dated 18.10.2022 and the same was
submitted before Hon'ble NGT.
In compliance of order dated 15.03.2023 of the Hon'ble NGT,
District Magistrate, Deoghar authorized Sri Animesh Ranjan, IAS
(Probationer) vide order no 445, dated 12.04.2023 for enquiry and
Compliance Verification.

Photocopy of Order No 445,

dated 12.04.2023 authorization
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for enquiry and verification is
annexed herewith a marked with

annexure-A

5. That Sri Animesh Ranjan, IAS (Probationer) visited the said
SITCO Soap Factory dated 13.04.2023 and after due Physical
Inspection the report has been submitted dated 13.04.2023. Point-
wise report is shown below in the tabular format:-

SI | Directions issued vide Board's | Enquiry/Verification Report
No | Ref. No B-234 dated

31/01/2023
a) | To stop the operation of the Unit | Complied- Unit was not under

with immediate effect till

Renewal CTO is accorded.

operational during the visit and
with further enquiry in the local
area people confirmed unit is
closed. Sales Trend also reflect

the same. (Sales Report
Enclosed)

b) | To submit the Rain Water | Complied- There are two rain
Harvesting Scheme (RWHS) | water harvesting project in the
within 15 days and implement | premises (twin pit) (Photograph,
the RWHS within 2 months. Engineering Design and Receipt

= Enclosed)

¢) | To maintain the neat and clean | Complied- Factory premises was
factory premises. neat and clean.

d) | To make the proper drainage | Complied- Newly constructed
system and the Katcha drain | drainage system was found in the
which meets the municipal drain | backside linking it to Municipal
should be made pucca within 15 | drain (Slope is form entry/main
days of issuance of this letter. gate of factory to exit/backside)

e) | The Ash which is stored inside | Complied- Since factory is not
the premises, its quantity should | under  operation coal ash
be submitted to the Board within | dumping area was empty. Also
15 days and it should be|found receipt from Deoghar
disposed of properly within 2 | Municipal Area for transport of
months. waste. They are also having

transiting from coal to Briquette
(Pictures and Bills Enclosed)
f) | To install the oil trapper at last | Complied- Found Oil trapper

discharge point for trapping of
oil from floor wash/domestic
discharge.

installed in the premises
(Gravitational one) (Photograph,
Engineering Design and Receipt
Enclosed)
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g) | To install the stack as per the | Complied- Found stack installed
CPCB norms, along with the Air | in the premises.

Pollution Control Device within | (Pictures and Bill for sheets
3 months. Chimni Ecnlosed)

h) | To do plantation in vacant land | Found 30 plants in basket during
and if land is not available it|the verification visit (Pictures
should be done in several big | Enclosed)
baskets.

i) | To do proper Solid Waste|No solid waste now in factory
Liniaiin premises as factory is not

s operational one Solid waste
transportation  receipt  from
Deoghar Municipal Corporation
was found.
(Receipt Enclosed)
Photocopy  of  Enquiry  and
Verification Report dated 13.04.2023
is annexed herewith a marked with
annexure-B.
6. That during verification the verifying officer found that currently

factory is not operational.

Deputy sfommissioner,

Deoghar.
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Wi ufaded

SUIIFT—HE— eIl TUSIAGRI, JIgeRk & 3AQY Suidh—445 /fafd, Tqer

f&Th—12.04.2023 ERRT National Green Tribunal, New Delhi Original Application

No 511 of 2022 Chandrashekhar Khawade Vrs State of Jharkhand and Ors TR
3 el faih—15.03.2023 @ TR Agency (SITCO Soap Factory) ERT fad T
Compliance &T Enquiry/Verification Report U@l HR[H ?Tj oY SfferAer Io7,
10,900, \TETID FHTET, QgeR &I UG P18 |

AT DI 3UTel g %@ f& T Terms of Reference & GﬂFﬂ?ﬁ e}
SITCO Soap Factory faHTd:—13.04.2023 BT WIeilg FI&I0T B Gifg &I T |

S: Direction issued vide Board’s Compliance Status
N. Ref. No. B-234 dated
31/01/2023
a) | To stop the operation of the | Complied - Unit was not under
Unit with immediate effect till | operational during the visit And with
Renewal CTO is accorded. further enquiry in the local area people
confirmed unit is closed. Sales Trend also
reflect the same.(Sales Report Enclosed )
b) [ To submit the Rain Water | Complied -There are two rain water
Harvesting Scheme  (RWHS) | harvesting project in the premises(twin
within 15 days and implement | pit)
the RWHS within 2 months. (Photograph, Engineering Design and |
Receipt Enclosed )
\\\\7}
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c) | To maintain the neat and clean | Complied - Factory premises was neat and
factory premises. clean. L

d) | To make the proper drainage | Complied — Newly constructed drainage |
system and the Katcha drain | system was found in the backside linking it
which meets the municipal drain | to Municipal drain (Slope is from
should be made pucca within 15 | entry/main  gate  of factory to
days of issuance of the letter. exit/backside)

(Photograph Enclosed)

e) | The Ash which is stored inside | Complied - Since factory is not under
thew premises, its quantity | operation coal ash dumping area was
should be submitted to the |empty. Also found receipt from Deoghar
Board within 15 days and it | Municipal Area for transport of waste.
should be disposed of properly | They are also having transiting from coal
within 2 months. to Briquette

( Pictures and Bills Enclosed)

f) | To install the oil trapper at last | Complied -Found Oil trapper installed in
discharge point for trapping of | the premises (Gravitational one)
oil from floor wash/domestic
discharge . (Photograph, Engineering Design and

Receipt Enclosed )

g) | To install the stack as per the | Complied -Found stack installed in the |
CPCB norms, along with the Air | premises. '
Pollution Control Device within 3 | (Pictures and Bills for sheets Chimni |
months. Enclosed)

h) | To do plantation in Vacant|Found 30 plants in basket during the

available it should be done in
several big baskets.

verification visit (Pictures Enclosed)

To do proper Solid Waste

Dumping.

No solid waste now in factory premises as
factory is not operational-one Solid waste
transportation receipt from Deoghar
Municipal Corporation was found.
(Receipt Enclosed)

@1@,\\5\“
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Terms of Refrence & 31Tclld H SITCO Soap Factory &1 fcily ey

H UIT AT SITCO Soap Factory §RT Direction issued vide Board’s Ref. No. B-
234 dated 31/01/2023 & 37clid H I fdgail &1 urer fdhar ST gl
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Figure 1 (d) Drainage ' Figure 2 (d) Drainage



96

Figure 3 Point h Plantation
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Figure 4 Point e and Point i Waste
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Figure 5 Point f Qil Tripper
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Figure 6 POint Chimney
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SITARAM SOAP WORKS
C.P Drolia Road

B.Deoghar

Sales Register
Monthly Summary

1-Apr-2022 to 31-Mar-2023

Page 1

Particulars

April

May

June

July
August
September
October
November
December
January
February
March

Transactions

Debit |

Credit

Closing
Balance

41,11,658.00 41,11,558.00 Cr
53,14,549.00 94,26,107.00 Cr
54,14,689.00 1,48,40,796.00 Cr
61,74,333.00 2,09,55,129.00 Cr
60,81,728.00 2,70,36,857.00 Cr
93,95,681.00 3,24,32,538.00 Cr
55,30,128.00 3,79,62,666.00 Cr
65,49,477.00 4,45,12,143.00 Cr
40,47,313.00 4,85,59,456.00 Cr
—> 27,07,150.00 5,12,66,606.00 Cr
—> 24,90,129.00 5,37,56,735.00 Cr
—> 21,91,417.00 5,59,48,152.00 Cr

Grand Total

5,59,48,152.00 5,59,48,152.00 Cr




Tax Invoice 1 05 e-Invoice

IRN : ed1d76f05b56c590b?2390904880351b5033964a7ab9§d-
a4bf2a971d749deasf
Ack No © 142212034640405

Ack Date : 12-Dec-22

SHREE GURU AGROTECH (P) LTD. Invoice No. Dated

BANDHA, BAIJNATHPUR 22-23/Ti/Dec/002 12-Dec-22
DEOGHAR, JHARKHAND - 814112 Delivery Note Mode/Terms of Payment
GSTIN/UIN: 20AANCS3334B1ZW '

State Name : Jharkhand, Code * 20 Raference No. & Daie. Other References

E-Mail . shreeguruagrotech@gmail.com
Consignee (Ship to)

Buyer's Order No. Dated
Sitaram Soap Works
C.P. Drolia Road . .
h No.
Deoghar 814112 Dispatch Doc No Delivery Note Date
Jharkhand ; o
GSTIN/UIN - 20AAMFS6751N1ZR Dispatched through Destination
“tate Name . Jharkhand, Code : 20 JH15Y/0174 Deoghar
-dyer (Bill to) g L ) Terms of Delivery
Sitaram Soap Works Topay Freight to Be Paid by Buyer
C.P. Drolia Road -~
Deoghar 814112 }
Jharkhand f
GSTIN/UIN - 20AAMFSB751N1ZR
State Name "~ . Jharkhand, Code : 20
Place of Supply : Jharkhand - S
Si Description of Goods HSN/SAC Qaan_tity Rate per Amount
N
1 Briquette - 4401 1,970,000 KG 13.00 KG 25,610..00{H
9/ Output CGST 2.50% 2.50 % 640.25
Output SGST 2.50% : _ 2.50 % 640.25 ¢
\ Round Off, i g 0.50
\RIA i)
Q \“/ Qa&‘ iN NMRL)
b \
/ c§1,mr/4
/_’)
12/)2/ 2% Totl 1,970,000 KG ¥ 26,891.00 7
Amount Chargeable (in words /. E &OE
indian Rupees Twenty Six Thousand Eight Hundred Ninety One Only
HSN/SAC Taxable Central Tax State Tax Total
_ — - Value Rate Amount Rate Amount __Tax Amount
4401 L . 2561000 250% _ 640.25 250% 64025 128050
Total 25,610.00 640.25 640.25 1.280:50 ;

Tax Amount (in words) : Indian Rupees One Thousand Two Hundred Eighty and Fifty paise Only
Company's Bank Details
Alc Holder's Name © Shree Guru Agrotech Pvt. Ltd.

Bank Name - State Bank of India (Cash Credit)
Company's VAT TIN : 20632605967 Alc No - 41452072930
Company's CSTNo. . : DG 2579 ( C) Branch & IFS Code : SME Deoghar & SBIN0063700
Company's PAN : AANCS3334B SWIFT Code
Declaration .

\n for SHREE FURU-<‘AGROTECH (P)LTD.
We declare that this invoice shows the actual price of the ? \}V\a‘} BT s
W o

AN e e X
goods described and that all particulars are true and correct, ",“'M a""-_“‘

, WD ‘-
/ Q'*WEP D/(L K\' | This is a qcomputerc,ueamerated Invoice
Wyt @00 e

=

Authorised Signatory

&y 4



Tax Invoice

IRN

a4ff364fbad4d0e612e1
Ack No. : 142211708197199
Ack Date : 27-Sep-22
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: e0a9a104310561992415be3b1c34ad076f0c199d3b9f9-

e-Invoice

SHREE GURU AGROTECH (P) LTD.
BANDHA, BAIUNATHPUR

DEOGHAR, JHARKHAND - 814112
GSTIN/UIN: 20AANCS3334B1ZW
State Name : Jharkhand, Code : 20

| E-Mail : shreeguruagrotech@gmail.com

Invoice No. Dated
22-23/TlISepl/08 27-Sep-22
Delivery Note Mode/Terms of Payment

Reference No. & Date.

| Consignee (Ship to)

‘Sitaram Soap Works
C.P. Drolia Road

" | Other References

Buyer's Order No.

Dated

Dispatch Doc No.

Delivery Note Date

Sitaram Soap Works
C.P. Drolia Road

Deoghar 814112

Jharkhand : o

| GSTIN/UIN - 20AAMFSB751N1ZR Dispatched through Destination
State Name : Jharkhand, Code : 20 JH15Y/0174 Deoghar
Buyer (Bill to) Terms of Delivery

Topay Freight to Be Paid by Buyer

Deoghar 814112
' Jharkhand
GSTIN/UIN : 20AAMFSB751N1ZR
State Name : Jharkhand, Code : 20
Place of Supply : Jharkhand
S Description of Goods HSN/SAC | Quantity Rate per Amount
iNC'.
1 |Briquette 4401 2,070.000 KG 13.00| KG 26,910.00
, Output CGST 2.50% 2.50% 672.75
Output SGST 2.50% 2.50|% 672.75
Round Off 0.50
Total 2,070.000 KG ¥ 28,256.00
Amount Chargeable (in words) E &OE
Indian Rupees Twenty Eight Thousand Two Hundred Fifty Six Only
HSN/SAC Taxable Central Tax State Tax Total
=k Value Rate Amount Rate Amount | Tax Amount
4401 26,910.00| 2.50% 672.75| 2.50% 672.75 1,345.50
Total 26,910.00 672.75 672.75 1,345.50

Company's VAT TIN © 20632605967
| Company's CST No. . DG 2579 (C)
|Company's PAN : AANCS3334B

Declaration

correct.

Company's Bank Details

Tax Amount (in words) : Indian Rupees One Thousand Three Hundred Forty Five and Fifty paise Only

Alc Holder's Name : Shree Guru Agrotech Pvt. Ltd.

Bank Name
Alc No.

: State Bank of India (Cash Credit)
1 41452072930

Branch & IFS Code : SME Deoghar & SBIN0063700

SWIFT Code

for SHREE GURU AGROTECH (P) LTD.

We declare that this invoice shows the actual price of the
goods described and that all particulars are true and

Authorised Signatory

NE

'83 SUBJECT TO DEOGHAR JURISDICTION

This is 2 Computer Generated Invoice
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PAN : AANFR8941G

|no. 155

Name ...ccccevieeens
Address ..................

| GSTIN : 20AANFR8941G122

TAX INVOICE
Year 22-23

M/S. RAMCHANDRA SINGH CHOUHAN & SONS

Kushatha Ashram Road, Jhousagarhi, Deoghar-814112 (Jharkhand)

GLTeRam.. Soae... aDRKS.......
bn 2 Danlia. Kead.,. O

ORIGINAL

---------------------------------------

Date.20Q)0FH22.....

--------------------------

T GET NO. .ccoicisissncinnsess

= Mode of transport : Vehicle No. :
PARTICULARS | Eoge | QrY. | RATE | QAMOUNT
H R Cheet %?m@ 'zwta 62/4,5 19662 g}/
INILAS ﬁf’im \'}
——A
54! y\“ 53
-@3‘” OaE
TOTAL 1F662- Q7
'Rs. (in words) .. JA-EJ«PY Ma.x\a?. ...... $GST@...3...% LS89 g V’f_
eIl batsngine ... i, e DK | 1585kl
IGST@........... %
..-...........!:r-lfﬁf)ﬂfe-& ..... .Ql)gﬂf?,.« .................. Round Oﬁ(+") L, 18
.............................................................................. G.TOTAL 204D [oo]
E.&0.E ;aé"

For W/s. SINGH CHOUHAN &
= _
gorismignatum

Printed by : Baba Banding & Printing House SI. No. 1 to 450

M
\ o Q __
" o“y‘\ AN
“"\?“I \'})\\)\ A



Tax Invoice 1 08

(ORIGIMN -~ (2R RECIPIENT)

e-lnvoice

IRN - 1b0d6bff384d3391ae10d314b0695519d2328cfc-
6ce12b017469c2145476batb3
Ack No. - 142312178618743
Ack Date . 16-Jan-23
M/s Khaderulal Balgovind Lal & Sons 21-22 Invoice No Dated
DUMKA ROAD, DEOGHAR 5431 16-Jan-23
GSTIN/UIN: 20AAQFK9754R1ZE Delivary Note | Mode/Terms of Payment
| State Name : Jharkhand, Code : 20
Referance No. & Date. Other References
Consignee (Ship to)
Sitaram Soap Works Buyei's Order No. Dated
C.P. Drolia Road
| Deoghar-814112 Dizp.to Doc No., Delivery Note Date
GSTIN/UIN : 20AAMFSB751N1ZR
State Name . Jharkhand. Code : 20 _ __ | Distse .. si2d through Destination
Buyer (Bill to) - DEOGHAR
Sitaram Soap Works Igill i ading/LR-RR No. Motor Vehicle No.
| C.P. Drolia Road - JH15U/4046
| Deoghar-814112 Terms of Delivery
| GSTIN/UIN : 20AAMFSE751N1ZR |
State Name - Jharkhand, Code : 20
|
| =11 Description of Goods HSN/SAC Cuantity - Rate per Amount
o
| ] :
ll 1 |G.P. Sheets 72104500 | 103 kgs 67.12 | kgs 6,913.59
| |
= :
- CGST 5 622.22
b SGST |[ 622.22
| e ROUNLD OFF ! (-)0.03
i |
| |
| | I
o | |
| | i
! |
| i
i |
|
! {
i
: i
|
| ! | |
| ! '
| ' b
. D\ .
i { Total | 103 kgs Rs. 8,158.910 |
Amount Chargeable (in words) \_) E.&OE
Indian Rupees Eight Thousand One Hundred Fifty Eight Only -
HSNISAC Taxable Central Tax State Tax Total
Value Rate .I_‘.r‘nnunt ___“__Rate Amount Tax Amovint
72104900 o o ! 6,913,590 C.%_;_ .. B2222! 9% 622.22 1,244 .54
Total | 6,913.59 | | $22.22 622.22 1,244.44
| Tax Amount (in words) Indian Rtipees Cne Thousand Two Hundred Forty Four @i Forty Four paise Only
] Company's Bank Deails
| Bank Name S5TATE BANK OF INDIA
Company's VAT TIN . 20152601230 Alc No. 36208520188
Company’s PAN . AAQFKS754R Branch & IFS Code : A.M.Y. BAIINATHPUR, DEOGHAR & SBIN0D0B453
Declaration for Mis Khaderulal Balgovind Lal & Sons 21-22
We declare that this invoice shows the actual price of the |
descri i e d 1 |
goods described and th.at all particulars are true and correct Authorised Signatory. |

Y
Q ¥ é}\,\\ﬁ

5

is is a Computer Generated Invoice

o

)
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Consultants for Civil, Electrical & Process Technologies
._V//D [ g @ﬂ; Opp. Sidho Kanhu Park, Near Water tank, Kanke Road, Ranchi

Email: con_cept2007@rediffmail.com; mob: 9204067429,

INVOICE
No. CN/22-23/11

DATE: 10-01-23

To,

M/S Sitaram Soap Works
CP Drollia Road

B.Deaghar
S DESCRIPTION l AMOUNT 7
1 | Stage 1
Design and drawing charges of Water Harvesling Tank 9500/-
(Drg. No. CONIRWH-02) and Qil Trapper Tank (Drg. No. CON/OTT-01)
1 ’ TOTAL 9500
L ‘ (Rs. Nine thousand five hundred)

S

Vinod Sinha
(CONCEPT)

WAtk as
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n mm_ for Civil. tiectrical & Process Technolegies

.;'—;ﬁ Near iE?W tank Kanke ;‘dar{ H-}'\_""

T T s e

Emad con_ceplz(07 @reddimal com; mob. S204067425

0%

MONEY RECEIPT

o
e
.....l
m
o
o
% ]
Lad

Recermn wim Tans 3 smof Ry 85

N ¥ T
oy ¥y
43?“.__ =

For CONCEPT
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406 JAY MAA Mob. : 9835104344

Gopal Kumar Roy

Deals in : Chimney Bricks & Stone Chips Supplier
Nizamat Hussain Road, B. Deoghar - 814112

L
Tg’%ka?;' Quantity Bisdie g?ount .
j::j\ jsuD | 10500 | [059€
2412
JHISN
¢ [9.5 | J
23| /\(\ /_
\ 7
JRsN v
LY | $WO Jo SVO | {610
bolel[2D
¢ 0
2 \\}X \r’?\\ o 31 S.b_o
/E b ﬂflo.vq CX
Date : K"S \\i\ Sl



SRI GANESH STEEL

TAX INV I$4
— B]IAVGEe No.

Dated
87> BAJRANGI CHOWK SGS/22-23/0092  |1-Feb-23
‘--.::.\ ASSAM ACCESS ROAD Delivery Note Mode/Terms of Payment
A2 DEOGHAR BY BANK _
GSTIN/UIN: 20ADGPM9559H27C Reference No. & Date. Other References
State Name : Jhal‘khand, Code : 20 dt. 1-Feb-23
Cont_act : 9986863461 ‘9234723_501 Buyer's Order No. Dated =
E-Mail : sriganeshsteeldeoghar@gmail.com
www sriganeshsteel.com = .
Consignee (Ship to) 9 Dispatch Doc No. Delivery Note Date
SITARAM SOAP WORKS - T
C. P. DROLIA ROAD, Dispatched through Destination
DEOGHAR BY ROAD DEOGHAR
GSTIN/UIN : 20AAMFSB751N1ZR Terms of Delivery
State Name . Jharkhand, Code : 20
Buyer (Bill to)
SITARAM SOAP WORKS
C. P. DROLIA ROAD,
DEOGHAR
GSTIN/UIN : 20AAMFS6751N1ZR
State Name . Jharkhand, Code : 20
Place of Supply : Jharkhand
Sl Description of Goods HSN/SAC | Quantity Rate Rate per | Disc. % Amount
No. ] (Incl. of Tax)
1 |TMT BARS 7214 672.2900 Kg 65.31 55.35| Kg 37,209.32
3,348.84
3,348.84
i
'|
| !
i
| |
|
“" Total 672.2900 Kg ¥ 43,907.00
| Amount Chargeable (in words) o E &OE
INR Forty Three Thousand Nine Hundred Seven Only
‘ HSN/SAC Taxable Central Tax State Tax Total
L= B ] - Value Rate Amount Rate Amount | Tax Amount
7214 - 37.209.32| 9% 3,34884| 9% 3,348.84| 6.697.68
i ) Total| 37,209.32 ~ 3,34884 3,348.84| 6,697.68

Company's PAN
Declaration

: ADGPM9559H

We declare that this invoice shows the actual price of the
goods described and that all particulars are true and correct.
Terms & Conditions: 1.) Interest @18% per annum willl be
charged if bills not paid within stipulated time given. 2.) No
claim will be considered for damage and shortage there after.
3.) Goods once sold will not be taken back. 4.) Payment
| through bank is our priority. & Cheque bounce charges @Rs 500/-

Tax Amount (in words) : INR Six Thousand Six Hundred Ninety Seven and Sixty Eight paise Only

Company's Bank Details
SRI GANESH STEEL

A/c Holder's Name :
Bank Name
Alc No. g
Branch & IFS Code:

: PUNJAB NATIONAL BANK
: 15431131001154

DEOGHAR & PUNBO0154310

SUBJECT TO DEOGHAR JURISDICTION

This is a Computer Generated Invoice

for SRI GANESH STEEL
e

Aulhg@atow
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VISHWAKARMA ENGINEERING WORKS |

B. Deoghar-81.1 412
No. : - Date‘S.‘./. 9.9./.23.

¥9 L. ‘?';t %000 /—

THANKS VISIT AGAIN TOTAL | 9000 r—
L E. & O: E.%
(Rupees.‘,f\.é.r.c...:ﬁmuaa s C:( )=

.............................................................. ) Signature

(pmane”
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VISHWAKARMA ENGINEERING WORKS |

B. Deoghar-814 J 12

No.: _ Data?.?.{.l..[:?.ﬂ... :
NameS\JEQOMS\N&pHmK” .......
Address ...

’ Ncgoﬁ’(‘-—a%« {L'Mu /)2 ooo /-
THANKS VISIT AGAIN TOTAL | /)poo— .

(Rupeesﬂc.(m..:ff}.mmah.c.ﬂf.'.i T

______________________________________________________________ Rz

) Signature




